
 

 

Notifications under the provision of the Goa Rehabilitation Board Act, 2006 (Goa Act 9 of 

2006) 

 

Sr. No. Notifications/Order Section/Order Official Gazette Reference 

1  1-1-2005/GRB/Estt. Dated 30th 

June, 2006 
Sub-section 1 Series I No. 15 dated 13th July, 

2006 

 
 

 

 
 

 

 

 
 

 



 

 

Department of Revenue 

 

 

 

Notification 

1-1-2005/GRB/Estt. 

In exercise of powers conferred under Sub-section 1 of the Goa Rehabilitation Board Act, 2006 

(Goa Act 9 of 2006), Government hereby fixes 1-7-2006 as the date on which the Goa Rehabilitation 

Board Act, 2006 (Goa Act 9 of 2006) shall come into force. 

 

 

By the order and in the name of the Governor of Goa. 

V.S.N. Gaunekar, Under Secretary (Revenue). 

 

 
 Porvorim, 30th June, 2006 

 

(Publish in the official Gazette Series I No. 15 dated 13 th July, 2006) 
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